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Priee of Cuttle Soda

UN. skri Inuefcurin VUkt:
Shri Phnliahwar Mean:
8hrl K. mikui:
Skri Heerji Bkai:

Will the Minister of Fetroienm and 
Chemicals be pleased to state:

(a) whether the price of  Caustic 
Soda has gone up recently;

(b) It so, the reasons therefor; and

(.e) the steps taken to check  the 
rise in price?

Tk« Minister of State ia the Ministrj 
of Nwlwn aad  ChtaiaUt  aad 
ol Plaaaiai aad Social Welfare (Shrl 
JR. Bagka Baaaalak): <aj  Yes.  The 
ex-works prices of different varieties 
of Caustic  Soda have (one up  by 
Bs. 6 - per tonne with  effect from 
October. 1086

lb) There is no control on the price 
of Caustic Soda.  The industry  has 
reported that the price increase  is 
due to increase in cost of production

(c) The Tariff Commission has been 
requested by Government go  into 
the cost structure of Caustic  Soda 
and to recommend fair selling prices. 
The Report. of the  Commission  is 
awaited.

Qkata Prabka Project

INI. Skri M. N. Nagkaoer; Will the 
Minister of Inflation aa Power  be 
pleated to state:

(a) when the Ghala Prabha  Pro­
ject in Gdtak Taluk, Belgaum  Dis­
trict of Mysore was started;

(b) the irrigation potential created 
aad developed so far;

(e) the period of supply of water;

(d) when it ia proposed to  con­
struct a reservoir and  when h  i* 
likely to be completed;

<e> <«> coat of the Pnfwt; aad

(f)  the annual provision tor  the- 
project during the Fourth Five Year 
plan period?

Ike  Minister ot  Irrigation  aad. 
Power (Dr. K. L. Baa):  (a)  The
Ghata Prabha Project was started in 
109.

(b) Irrigation potential created to- 
the end of Third nve Year Plan is 
91,600 acres.

(c) Left Bank Canal Stage I at ore- 
sent is only a monsoon canal till the 
construction of storage reservoir  at 
Hidkal is completed.

<d) The Reservoir envisaged in the- 
Project is under construction and the 
Projeo*. is scheduled to be  ompleted 
in the Fifth Plan.

(e) The estimated cost of the Pro­
ject 15 Rs. 189 lakhs.

(f) The Government of Mysore pro* 
vided a sum of Rs. 6 lakhs for this 
project during 1966-67.  The  State- 
Government proposed * provision  of 
Rs. 5 lakhs for 1907-68 and R*. 1*06 
lakh* for the Fourth Five Year Plan. 
The outlays for Fourth Plan and for 
1967-68 are yet to be finalised.

Petno-CkeaMcul Coaqplex at kraiat

1206. Skri KaaMakwar Slagk:
Skri A. graadharaa:

Will the Minister of Petrotensa aad 
Ckeaakala be pleased to state:

(a) the progress so far made to ln> 
stal the Petro-Chemical Complex at 
Barauni; and

(b) when it will be completed?

The Miaiater of Slate ia the Mlaia- 
IIT f riimsaai sal fknartntr aa 
of Planing aad Social Welfare (Skri 
Ragka laailik): (a)  nd  (b).  A 
feasibility study  for the  Aroma tics 
Project comprising ot extraction  ot 
benaane and xylenes at Barauni ha* 
boon prepared. Ivan though, this re- 
port envisagas corapteftasi (t At r* 
phaaa at the prajoet    tt  
likely that the  faaplamanftiqp
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dateyeg since the down-stream units 
linked to the project have to be pro­
perly planned. It Ij eitimated that 
the first phaae of the project  will 
commence operation in 1972.

A letter of Intent has been  issued 
for setting up a Wax Caching Unit 
at Bara uni to M/s. Atlantic Richfield 
Co., but its progress depends upon the 
assurance of supply and the quality of 
the (lack wax from the Lube Oil Plant 
of the refinery.  Indian Oil Corpora­
tion have not yet been able to send 
the required sample of wax to  the 
party. Further progress can be made 
ony after the slack wax sample  is 
supplied and analysed.

Boue Building Advances in Oriasa 
and lajaathan

1299. Shri Dboleahwar Meeaa:
Shri Kamactaadra UUka;
Shri I. Pndhani:
Shri Heerjl Bhai:

Will the Minister of Works, Hens- 
tng and Sopply be pleased to state:

(a) the number of applications re­
ceived from the Central Government 
Employees in Rajasthan and  Orissa 
for house building advances  up-to- 
date separately;

(b) the number of applications ap­
proved by Government; and

(c) the total amount of loan grant­
ed to them so far?

Ike Depaty Mtatoter ia the Minis­
try «T Works, Bwdu and  Snppiy 
<Shri lqhal Stack):

(a) Rajan-han 96

Orina   ..   i

V Rajnuhan  *9

Orini iu

(C) RaJaMfcM**     JU. i,7«>f66
i ......................
Qmta   - R* 9.i.aJJ

Slam Clearance ia Bsjaathaa aad 
Ortaaa

1219. Shri Dholeahwar Meena:
Shri laminhindra Olaka:
Shrt K. Pradhawl:
Shri Heerji Bhat:

Will the Minister of Werks, Boh.. 
iag and Snppiy be pleased to state:

(a) the amount actually granted for
slum clearance in  Rajasthan  and 
Orissa during 1906-67  respectively; 
and .

(b) thc amount proposed  to  be 
allotted for the same  purpose  to 
Rajasthan and Orissa dunr 1967-68. 
separately?

The Depaty Minister in the Minis­
try of  Works, Howtos and Snppiy 
(Shri Iqbal Slack): (a) As these two 
State  Governments did  not report 
an expenditure during the year 1966- 
67 under the Slum Clearance Scheme, 
no financial assistance was granted to 
them for that year.

lb) The Government of Rajasthan 
have not made any provision  under 
the Scheme during the year 1967-08. 
They will not therefore be eligible to. 
get any Central financial  assistance 
for this year.  As regards Orissa, the 
central assistance tentatively proposed 
to be provided- this year is Rs.  15 
lakhs.

Irrigation aad Fewer Kessarci 
Schemes sanctioned tar 

Rajasthan

1*11 Shri Dhalesfcwar Meeaa.- 
Shrl siarhsa*rs Chka:
Shrt Beer Bhal:
Shri K. PradhaM:

Will the Minister of IrrlgaHaa aad 
fewer be pleased to state:

. (a).whether any research schemes 
have been sanctioned or are prtJDW* 
to be sanctioned by the Central Board1 
of Irrigation and Power in Rajasthan - 
during 1997-68; and

(b) if so, the detail* thereof?  




